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Camps for Refugees from East
Pakistan

rShri Tridib Kumar
| Chaudhari:
*38. -{ Shri Gokulananda Mohanty:
| Shri S, M, Banerjee:
|_ Shri P, C. Borooah:

Will the Minister of Rehahilitation
be pleaseq to state:

(a) the number of transit and
work-site camps opened in different
States outside West Beagal for new
refugees arrived from East Pakistan
since 1st January, 1964 with the loca-
tion of each camp, ih¢ name of the
State in which it is situated angd the
refugees lodged in wvach camp;

(b) the totol number of desertions
_from these camps; and

i) whether any investigations have
been held as to the rcasons for those
desertion and the result thereof?

The Minister of Rehabilitation (Shri
Tyagi): (a) A statement is laid on the
Table of the House. [Placed in Lib-
rary. See No, LT-2902|64].

{b) 1,245 families consisting of
about 5800 persons have szo far de-
serted from various canps.

(c) According to reports received
from State Governments, desertions
are due to reluctance te go manual
work and demand for agricultural
land. Some of the desertions are also
reported to be due to excessive heat.

Diversion of Housing Funds

*39. Shri Yashpal Singh: Will the
Minister of Works ang Housing be
pleased to state:

(a) whether it is a fact that funds
earmarked for housing are being
diverbed by State Guvernments to
other schemes;

(b) if so, the names of the States
concerned and the amounts involved
during the lagt three years; and

(¢) the action proposed to te taken
to put a check on this?
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The Minister of Works ang Housing
(Shri Mehr Chand Klanna): (a) and
(b). Information is Leing collected
and will be placed un the Table of
the Sabha.

(¢) The Planning Counimission have
been requested to consider the de-
sirability of issuing insiructions to
the State Governments that they
should make a large- provision for
housing in the remaining t{wo years
of the Plan and ensure ihat funds
earmarked for it sre not diverteg to
other development heads,

0la Age Pension

[ Shri Subodh Hansda:
| Shri S, C. Samanta:
! Shri Rishang Keishing:
*40. { Shri Rameshwar Tantia:
Shri Onkar Lal Berwa:
| Shri Dhaon:
| Shri D, C. Sharma:

Will the Minister of Finmance bvC
pleased to state:

ia) whether it iz a fact that Gov-
ernment propose to introduce old age
pension in the current year:

(b) if so, in what places and what
is the age limit fixed for this purposec;
and

(¢) the conditions prescribed for
eligibility of this pension?

The Deputy Ministcr in the Minis-
try of Finance (Shrimati Tarkeshwari
Sinha): (a) The malter mainly con-
cerns the State Governments, some
of whom already have instituted
schemes of old age pension.

(b) and {c). Do not arise,

Loan from Czechoslovakia

Shri P. C. Borooah:
Shri P, R, Chakraverty:
Shri Yamuna Prasad
41, Maundal:
‘f Shri N. P. Yadab:





